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Declaration of Assets and Liabilities

Year-2025-226
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* Dependant here means a person substantially dependent on the income of the
employee. ;

3 Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have (o be indicated|
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(2) I give herein below the details of my liabilitics / over dues to public financial

institutions and government ducs:-
[Note : Please give separate details for each item]
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(d) dues to departments dealing
with telephones
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I hereby declare that theabove details are true to the best of my knowledge and belief.
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Please sign each page of the declaration. Asset declaration form must be A4 size

white paper with computer typed (single side) in p rescribed format.



